Name of the corporate debtor: Forge India Private Limited; Date of commencement of CIRP: 12.01.2022; List of creditors as on: 04.02.2022

Annexure-7

List of operational creditors (Government dues)

(Amount in 0O)

Penalty

Sl. Details of Claimant Details of claim Details of claim admitted Amoun | Amount | Amou | Amount
No. received t of of any | ntof. of Remar
Department Government | Date | Amount | Amoun | Nature Amount Amount | Whether | % voting contin | myutual | claim claim | ks, if
of claimed t of of covered covered | related share in gent dues, not under |any
recei clai!n claim by by party? CoC, if claim that admitt | verifica
pt admitt security | guarante applicabl may be ed tion
ed interest e
e set off
Central Goods Centre 28.01. | 18,38,57 | 18,38,5 GST Nil Nil No Nil = - - - -
and Service 2022 ,212.00 | 7,212.0 | Dues,
Tax Division- 0 Interest
Parwanoo and




